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News Item titled “Ahmedabad Surat Landfill among worst three methane 
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1. Report on behalf of the M.P.C.B. in 
Compliance of Hon’ble NGT order 
Dated 27.09.2024

2. Annexure I
A copy of the Interim directions dated 
15.1.2025

3. Annexure II

A copy of the Authorization dated 
23.08.2022

4. Annexure III

A copy of the Interim Directions dated 
15.1.2025

5. Annexure IV
A copy of the Interim directions Dated 
15.1.2025

6. Annexure V

A copy of the Consent to

Operate dated 15.11.2022 
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7. Annexure  VI

A copy of the Interim directions

Dated 16.1.2025

Filed by 
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(M) 9810108098
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No.247/2024 

News item titled "Ahmedabad Surat landfill among worst three 
methane hotspots in India" appearing in the Times of India dated 

07/02/2024. 

Report on behalf of the Maharashtra Pollution Control Board in 

compliance Hon'ble NG T Order dated 27/09/2024 

1. The present Original Application has been registered on the

basis of News item titled "Ahmedabad Surat landfill among

worst three methane hotspots in India" appearing in the Times

of India dated 07/02/2024 before the Hon' ble NGT.

2. In compliance of the Order dated 19/03/2024, the Joint

Committee constituted by the Hon'ble NGT has filed its Report

dated 13/08/2024 before the Hon'ble NGT, which has been

taken on record.

3. Pursuant to the Joint Committee Report, the details of Hotspots

of sources of methane emission, identified by the Joint

Committee in the State of Maharashtra and details of actions

initiated by the Maharashtra Pollution Control Board is as

follows:

Sr. Name of the Authorization Non-compliance Action initiated 

No. Site granted by observed by MPCB. 

MPCB 

1. Deonar SLF, ---- Bio-mining not Interim directions 

Mumbai started. issued to MCGM 
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No: MPCB/ID/2501150002                                                 Date: - 15/01/2025 
To, 
The Municipal Commissioner,  
Municipal Corporation of Greater Mumbai,   
Doenar Dumping ground, Deonar, Mumbai.                     

Sub:  Interim Directions under the provisions of the Water (P & CP) Act, 
1974, Air (P & CP) Act, 1981 and Hazardous & Other Waste (M & TM) 
Rules, 2016 r.w. Solid Waste Management Rules, 2016. 

 
Ref:  1. Authorization granted by the Board on 23/08/2022 
         2. Interim direction issued by Board on 15/03/2024 
         3. Office note approved by the competent authority dtd. 15/01/2025. 
      ……….. 

 

We refer to the direction issued by Board vide letter dated 15/03/2024 due to 
unscientific handling of municipal solid waste at the aforesaid site.  You have 
submitted reply of Direction issued by the Board and Sub Regional Officer, Mumbai 
III submitted compliance report. 

Considering the status report submitted by SRO Mumbai-III following interim 
directions are issued 

1. You shall provide Biomining at this Deonar Dumping Site. 

2. You shall install Methane Detectors at the dumpsite. 

3. You shall Gas collection systems at the dumpsite. 

4. You shall install Leachate collection and treatment system at dumpsite. 

5. You shall submit Bio-remediation plan and Scientific Closure Plan for 
Legacy waste dump site. 

6. You shall provide adequate fixed water Sprinkling (Rain Guns) system. 

7. You shall install Fogger Cannon (Mist type) water sprinkling system at the 
dumpsite. 

8. You shall submit additional Bank Guarantee of Rs.  2,00,000/- within 7 
days period from the date of receipt of this direction. 

 

 

MAHARASHTRA  POLLUTION  CONTROL BOARD 
Phone    : (022)- 25505928 

 

Kalpataru Point, 1st floor, Sion-  

Fax        : (022)- 25505926 Matunga Scheme Road No. 8, Opp. Cine 
Planet Cinema, Near Sion Circle, Sion (E), 

Email     : romumbai@mpcb.gov.in  

Mumbai - 400 022 

Visit At   : http://mpcb.gov.in  
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In case of your failure to comply with the above directions within 15 days, 
Board will proceed against you as per provision of Water (P & C P) Act, 1974 and Air 
(P C & C P) Act, 1981 & Solid Waste Management Rules, 2016 which may please 
be noted. 

 
For and on behalf of 

                                                                 Maharashtra Pollution Control Board 
 
 
 

 
                
        (R.B. Andhale) 

                  Regional Officer, Mumbai 
Copy submitted to:- 
1. Regional officer (BMW), MPC Board, Sion, Mumbai – for information. 
 
Copy to:  
1)  Sub Regional Officer, MPC Board, Mumbai -III - He is directed to serve copy of 
direction to industry, take necessary follow-up towards compliance of the direction 
and submit Action taken report. 
2) Master File. 
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No: MPCB/ID/2501150003                                                  Date: -   15/01/2025 
To, 
The Municipal Commissioner,  
Municipal Corporation of Greater Mumbai,   
Integrated Solid Waste Processing Plant (MCGM), 
Survey No.275, CTS No.657, Opp.Eastern Express Highway 
Village Kanjur, Mumbai 400042 
                     

Sub:  Interim Directions under the provisions of the Water (P & CP) Act, 
1974, Air (P & CP) Act, 1981 and Hazardous & Other Waste (M & TM) 
Rules, 2016 r.w. Solid Waste Management Rules, 2016. 

 
Ref:  1. Authorization granted by the Board on 23/08/2022 
         2. Interim direction issued by Board on 15/03/2024 
         3. Office note approved by the competent authority dtd. 15/01/2025. 
      ……….. 

 

We refer to the direction issued by Board vide letter dated 15/03/2024 due to 
unscientific handling of municipal solid waste at the aforesaid site.  You have 
submitted reply of Direction issued by the Board and Sub Regional Officer, Mumbai 
III submitted compliance report. 

Considering the status report submitted by SRO Mumbai-III following interim 
directions are issued 

1. You shall provide adequate Leachate collection system for BLF cell and 
operate it scientifically.  

2. You shall provide Internal roads of concrete/cemented/blacktop to avoid 
fugitive dust emission.  

3. You shall provide proper cleaning and washing of transport vehicles. 

4. You shall install Methane gas detectors at SLF and BLF cell. 

5. You shall install Leakage detection and repair system at SLF site. 

6. You shall carry out regular monitoring of Methane at source and at BLF 
cell and SLF site. 

7. You shall operate pollution control system continuously to avoid any 
pollution nuisance in the vicinity. 

 

MAHARASHTRA  POLLUTION  CONTROL BOARD 
Phone    : (022)- 25505928 

 

Kalpataru Point, 1st floor, Sion-  

Fax        : (022)- 25505926 Matunga Scheme Road No. 8, Opp. Cine 
Planet Cinema, Near Sion Circle, Sion (E), 

Email     : romumbai@mpcb.gov.in  

Mumbai - 400 022 

Visit At   : http://mpcb.gov.in  
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8. You shall submit additional Bank Guarantee of Rs.  2,00,000/- within 7 
days period from the date of receipt of this direction. 

 

In case of your failure to comply with the above directions within 15 days, 
Board will proceed against you as per provision of Water (P & C P) Act, 1974 and Air 
(P C & C P) Act, 1981 & Solid Waste Management Rules, 2016 which may please 
be noted. 

 
For and on behalf of 

                                                                 Maharashtra Pollution Control Board 
 
 
 

 
                
        (R.B. Andhale) 

                  Regional Officer, Mumbai 
Copy submitted to:- 
1. Regional officer (BMW), MPC Board, Sion, Mumbai – for information. 
 
Copy to:  
1)  Sub Regional Officer, MPC Board, Mumbai -III - He is directed to serve copy of 
direction to industry, take necessary follow-up towards compliance of the direction 
and submit Action taken report. 
2) Master File. 
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